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Order

Both sides are present. It is represented that in relation to the implementation

of an arbitration award which has a material bearing in SO far as the CP, and it is
further represented by the parties that on 17.10.2016 as well as 25.10.2016 the matter
was listed before the Hon’ble High Court of Delhi and the same is posted before the

Hon’ble High Court of Delhi on 06.12.2016.

Hence this matter is adjourned to 14.12.2016 to update this Tribunal about the
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